Note: No Mention will be permitted without prior consent of the other side.

NATIONAL COMPANY LAW APPELLATE TRIBUNAL

6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU

DAILY CAUSE LIST DATED 12.02.2025 (WEDNESDAY)

CHENNAI BENCH (HYBRID MODE)
10:30 AM

Click here to join VC

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial),
Hon’ble Mr. Jatindranath Swain, Member (Technical)

For Admission (Fresh Cases)

13/2025

For Stay

IA No. 174/2025
For Condone Delay
IA No. 175/2025
Delay in refiling

IA No. 176/2025

Services Pvt. Ltd. & Anr.
Vs
SY Sri Kumar

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
1. | Comp App (AT) (CH) (Ins) | Assistant Commissioner | Mr. P Raj Kumar Mr. Bijoy P Pulipra
No. 63/2025 of Income Tax Circle 1(1) | Jhabakh For Caveator
For Direction Vs
IA No. 214/2025 K Parameswaran Nair
RP, Samson and Sons
Builders and Developers
Pvt. Ltd. & Anr.
2. | Comp App (AT) (CH) (Ins) | P Suganya Mr. R Vidhya Shankar
No. 65/2025 Proprietor of TT Energies
Delay in refiling Vs
IA No. 217/2025 R Venkatakrishnan
Paragon Steels Pvt Ltd &
Anr.
3. | Comp App (AT) (CH) No. Vision Broadband Mr. K Manivannan

For Orders/Clarification

(Ins) No. 238/2024
For Stay
IA No. 629/2024

Erst. Managing Director,
Super Agri Seeds Pvt.
Ltd.

Vs

Kiran Gubba, Director,
Gubba Cold Storage Pvt.
Ltd. & Anr.

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
4. | Comp App (AT) (CH) Sri Bhagawan Mahaveer | Mr. S. Shaminath Mr. Asad Hussain- R1
(Ins) No. 193/2024 Educational & Cultural
For Stay Trust
IA No. 523/2024 Vs
Kalpana G,
RP of Krathi Edifice Pvt.
Ltd. & Anr.
5. | Comp App (AT) (CH) Ravi Srinivas S Mr. TK Bhaskar Mr. Anuyj Raj- R1

Mr. Pranava Charan R2



https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994

6. | IA No. 134/2025 Matrix Partners India Mr. P Giridharan Mr. Abhijit Atur- R1
(For Condone Delay) Investment Holdings
In LLC & Anr.
Comp App (AT) (CH) Vs
(Ins) No. 37/2025 Vistra ITCL (India) Ltd.
To dispense with & 3 Ors.
IA No. 133/2025
For Stay
IA No. 135/2025
7. | IA No. 380, 381 & SNJ Distillers Pvt Ltd & Mr. Avinash Krishnan Mr. ML Ganesh- R1
382/2023 Anr Ravi
(To implead) Vs
in The Punjab National
Comp App (AT) (CH) Bank & Anr.
(Ins) No. 98/2023
For Stay
IA No0.341/2023
Leave to file
IA No.342/2023 WITH
For Exemption
IA No.340/2023
8. | [ANo. 314/2022 & Sheena Adarsh, Mr. Rohan Rajasekaran | Mr. Varun Srinivasan -
1322/2023 Ex-Director of Corporate R1
(To Implead) Debtor, Apollo Mr. VV Sivakumar R2
in Distilleries & Breweries
Comp App (AT) (CH) Pvt. Ltd.
(Ins) No.109/2022 Vs
For Stay Punjab National Bank &
IA No. 252/2022 Anr.
For Direction
IA No.784 & 1031/2022
Urgent Hearing WITH
IA No.1024/2022
9. | IA No. 07/2024 S. Rajendran Ms. M. Savitha Devi Mr. Rohan Rajasekaran-
(For Additional docs.) Vs R1
in South India Hotels Mr. Karuppaiah
Comp App (AT) (CH) Private Limited & 8 Ors. Meyyappan- R2
(Ins) No. 09/2022 Mr. NV Prakash-R9
For Exemption
IA No. 18/2022
For Stay
IA No. 19/2022 WITH
Early Hearing
IA No. 20/2022
10. | IA No.1023/2022 SNJ Distillers Pvt Ltd & | Mr. Avinash Krishnan Ms. M Savitha Devi R1

(To implead)

IA No. 03/2022 &
06/2024

(For Additional docs.)
in

Comp App (AT) (CH)
(Ins) No. 01/2022
For Stay

IA No. 01/2022

For Exemption

IA No. 02/2022

For Urgent Hearing
IA No. 1022/2022

Anr
Vs
S. Rajendran & 10 Ors

Ravi

Mr. Rohan Rajasekaran-
R2

Mr. Karuppaiah
Meyyappan- R3

Mr. ML Ganesh-R10

Mr. NV Prakash-R11

For Admission (After Notice)

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
11. | Comp App (AT) (CH) No. | Amit Sanghi & 2 Ors. Mr. Y Suryanarayan Mr. Sriram

69/2023
For Stay
IA No. 897/2023

Vs
Sanghi Textiles Pvt. Ltd.
& 10 Ors.

Venkatavaradan R2

Mr. Yogesh Kumar Jagia
R3

Mr. Sharad Sanghi R10
& R11




12. | Comp App (AT) (CH) No. | Amit Sanghi & 2 Ors. Mr. Y Suryanarayana Mr. Sriram
65/2024 Vs Venkatavaradan R2
For Directions Sanghi Textiles Pvt. Ltd. Mr. Yogesh Kumar
IA No. 973/2024 & 11 Ors. Jagia- R3
Mr. Sharad Sanghi R10
& R11
13. | Comp App (AT) (CH) Linen Art Pvt. Ltd. Ms. Tahura Anzar Mr. ML Ganesh-R1
(Ins) No. 220/2023 Vs
For Stay Canara Bank & 3 Ors.
IA No. 729/2023
14. | Comp App (AT) (CH) Directorate of Revenue Mr. Sai Srujan Tayi Mr.S Sathiyanarayan R1
(Ins) No. 449/2023 Intelligence, Kolkata
For Exemption Zonal Unit
IA No0.1397/2023 Vs
For Stay P Sriram, Liquidator,
IA No.1395/2023 Bharath Coal Chemicals
Ltd. & 3 Ors.
15. | Comp App (AT) (CH) Dr. Bramha Nand Mr. Avinash Krishnan Mr. Ramesh Babu
(Ins) No. 243/2024 Singh, Ravi Patutla- R1/RP
Suspended Director of Mr. B Dhanaraj- R2
Shivaani Alloy Steel Mr. G Sethu Rama Rao-
Castings Ltd R3
Vs
Ramesh Babu Palutla,
RP of Shivaani Alloy
Steel Castings Ltd. & 2
Ors.
WITH
16. | Comp App (AT) (CH) Dr. Bramha Nand Mr. Avinash Krishnan Mr. Ramesh Babu
(Ins) No. 255/2024 Singh, Rav Palutla, R1/RP
For Stay Suspended Director of Mr. B Dhanaraj- R2
IA No. 684 /2024 Shivaani Alloy Steel
Castings Ltd
Vs
Ramesh Babu Palutla,
RP of Shivaani Alloy
Steel Castings Ltd & 2
Ors.
17. | Comp App (AT) (CH) Sudalagunta Jayaram Mr. Avinash Krishnan Mr. B Dhanaraj- R1
(Ins) No. 369/2024 Chowdary Ravi Ms. Prabha Prasad- R2
For Stay Vs
IA No. 1013/2024 Southern Power
For Exemption Distribution Company of
IA No. 1014/2024 A.P. Ltd. & Anr.
18. | Comp App (AT) (CH) Meridian Educational Mr. Avinash Krishnan Mr.Y Suryanaryana
(Ins) No. 374/2024 Society Ravi
Vs
Butta Infrastructure Pvt.
Ltd. (Under Liquidation)
19. | Comp App (AT) (CH) Bank of Baroda Mr.P Elayarajkumar
(Ins) No. 383/2024 Zonal Stressed Asset
Recovery Branch
Vs
Virginia Developers Pvt.
Ltd.
20. | Comp App (AT) (CH) Vasudev Bissa Mr. A Ram Kumar Mr. Perikal K Arjun

(Ins) No.431/2024
For Stay
IA No. 1181/2024

Director of Arisu Retail
Pvt. Ltd.

Vs

PDB Venture Pvt. Ltd.




21.

Comp App (AT) (CH) No.
06/2025

For Stay

IA No. 68/2025

New Tirupur Area
Development
Corporation Ltd.

Vs

Aidqua Holdings
(Mauritius) Inc. & Anr.

Ms

. Priyadarshini

Natarajan

Mr. Dwarakesh
Prabhakaran- R1

For Hearing

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
22. | Comp App (AT) (CH) Municipal Corporation Mr. Arun Karthik Mohan | Mr. Ashwin Shanbhag-
(Ins) No. 112/2024 of Greater Mumbai R1
For Stay Vs M/s Juris Corp- R2
IA No. 300/2024 Abhilash Lal, RP of
Seven Hills Healthcare &
Anr.
WITH
23. | Comp App AT) (CH) (Ins) | Municipal Corporation Mr. Arun Karthik Mohan | Mr. Ashwin Shanbhag-
No. 200/2024 of Mumbai R1
For Exemption Vs Juris Corp &
IA No. 545/2024 Abhilash Lal, RP of Mr. Avinash Krishnan
Sevenhills Healthcare Ravi- R2
Pvt. Ltd. & 2 Ors. Mr. Abhishek
WITH Jenasenan- R3
24. | Comp App (AT) (CH) Municipal Corporation Mr. Arun Karthik Mohan | Mr. Ashwin Shanbhag-
(Ins) No. 216/2024 of Greater Mumbai R1
For Exemption Vs Juris Corp &
IA No. 578/2024 Abhilash Lal, RP of Mr. Avinash Krishnan
Seven Hills Healthcare Ravi- R2
Pvt. Ltd. & 2 Ors. Mr. Abhishek
WITH Jenasenan- R3
25. | Comp App (AT) (CH) Municipal Corporation Mr. Arun Karthik Mohan | Mr. Ashwin Shanbhag-
(Ins) No. 236/2024 of Greater Mumbai R1
For Stay Vs Juris Corp &
IA No. 627/2024 Abhilash Lal, RP of Mr. Avinash Krishnan
Sevenhills Healthcare Ravi- R2
Pvt. Ltd. & Anr.
WITH
26. | Comp App (AT) (CH) Municipal Corporation Mr. Arun Karthik Mohan | Mr. Ashwin Shanbhag
(Ins) No. 237/2024 of Greater Mumbai
For Stay Vs
IA No. 628/2024 Abhilash Lal, RP of
Sevenhills Healthcare
Pvt. Ltd.
WITH
27. | Comp App (AT) (CH) Dr. Renuka Rani Mr. Dwarakesh Mr. Ashwin Shanbhag-
(Ins) No. 253/2024 Maganti Prabhakaran R1
For Exemption Vs Juris Corp- R2
IA No. 680/2024 Abhilash Lal, RP & 2 Mr. Abhishek
For Stay Ors. Jenasenan- R3
IA No. 681/2024 WITH
28. | Comp App (AT) (CH) Dr. Renuka Rani Mr. Dwarakesh Mr. Ashwin Shanbhag-
(Ins) No. 256/2024 Maganti Prabhakaran R1
Leave to file Vs Mr. Abhishek
IA No. 685/2024 Abhilash Lal, RP & 2 Jenasenan- R3
For Exemption Ors.
IA No. 686/2024
For Stay
IA No. 687/2024 WITH
29. | Comp App (AT) (CH) Jitendra Das Maganti Mr. Dwarakesh
(Ins) No. 462 /2024 Vs Prabhakaran

For Stay
IA No. 1261/2024

Abhilash Lal, RP of
SevenHills Healthcare
Pvt. Ltd.




30. | Comp App (AT) (CH) Max Infra (I) Limited Ms. K Subbu Ranga Mr. Nithyavendhan K R1
(Ins) No. 195/2024 Vs Bharathi R2
For Urgent Hearing IVRCL Ltd. & 2 Ors.
IA No. 535/2024 WITH
31. | Comp App (AT) (CH) Max Infra (I) Ltd. Ms. K Subbu Ranga Mr. Nithyavendhan K R1
(Ins) No. 196/2024 Vs Bharathi R2
For Urgent Hearing IVRCL Ltd. & 2 Ors.
IA No. 536/2024 WITH
32. | Comp App (AT) (CH) Max Infra (I) Ltd. Ms. K Subbu Ranga Mr. Nithyavendhan KR1
(Ins) No. 197/2024 Vs Bharathi R2
For Urgent Hearing IVRCL Ltd. & 3 Ors.
IA No. 538/2024 WITH
33. | Comp App (AT) (CH) UANMAX - SARALA (JV) | Ms. K Subbu Ranga Mr. Nithyavendhan KR1
(Ins) No. 198/2024 Vs Bharathi R2
For Urgent Hearing IVRCL Ltd. & 2 Ors.
IA No. 540/2024
34. | Comp App (AT) (CH) No. | T. Yashwanth & 2 Ors. Mr. NP Vijaykumar Mr. R Vidhya Shankar
115/2022 Vs R2- R4
For Stay Arunkarthik Textiles Mr. Ramasamy
IA No. 1057/2022 Pvt. Ltd. & 7 Ors. Meyyappan-R5 R6 R8
WITH
35. | Comp App (AT) (CH) No. | A Deivanai & 2 Ors. Mr. Ramaswamy Mr. R Vidhya Shankar-
60/2023 Vs Meyyappan R4
Arunkarthik Textiles
Pvt. Ltd. & 7 Ors.
36. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla Mr. Vinod Kumar
(Ins) No. 155/2022 Vs
For Stay G. Ramachandran,
IA No. 361/2022 Liquidator of Sai
For Interim Injunction Regency Power
IA No. 362/2022 Corporation Pvt. Ltd.
WITH
37. | Comp App (AT) (CH) UCO Bank Mr. Surya Teja Nalla Ms. Janani Shankar R1
(Ins) No. 49/2024 Vs Mr. Vinod Kumar-R2
For Stay Omniedge Futures Pvt.
IA No. 146/2024 Ltd. & Anr
For Urgent Hearing
IA No. 1321/2024
38. | Comp App (AT) (CH) Aegis Steel Cast Mr. Dhiren R. Dave PCS | Mr. T Durga Prasad,
(Ins) No. 17/2022 Vs PCS
PEE Industrial Valve Pvt
Ltd
39. | TA (AT) No. 257/2021 Acme Chem Ltd & Anr. Mr. Ravi Rajagopalan Ms. Abilasha Sharavath-
(Comp App (AT) (Ins) Vs R1 R4
30/2021 Grove Ltd. & 3 Ors. Mr. T Ravichandran R2
For Exemption Mr. PV Dinesh-R3
IA No. 71/2021
For Stay
IA No. 72/2021)
40. | Comp. App (AT) (CH) No. | Ansarudeen Haneefa Mr. Vipin Warrier Mr. Yogindunath
33/2022 and Anr. Sreenivas- R1, R3 & R4
For Stay Vs
IA No. 393/2022 Sulaiman Assanar
Kunju and 3 Ors,
41. | Comp App (AT) (CH) Pranit Joshi, Mr. PK Paneer Selvam Ms. MS Elamathi-R1

(Ins) No.175/2022
For Stay
IA No. 400/2022

Regional Provident Fund
Commissioner II, EPFO,

Chennai

Vs

PRC International Hotels
Pvt. Ltd. & Anr.

Mr. AK Vijay Maghesh-
R2




42. | Comp App (AT) (CH) Naveen Kumar Mr.Y Suryanarayana Mr. K Ramesh-R1
(Ins) No. 395/2022 Moparthy, Member of Ms. MS Mano Ranjani
For Stay the Suspended Board R2
IA No.943/2022 Fastlane Information
To Adv. Hg. Technologies Pvt Ltd
IA No. 1100/2022 Vs

Ingram Micro India Pvt.
Ltd. & Anr.

43. | Comp App (AT) (CH) Employees Provident Mr. PK Panneer Selvam Mr. PS Suman- R2
(Ins) No. 55/2023 Fund Organisation Mr. Bhagavath Krishnan
Leave to file Regional Office Rep by PMN- R3, R4
IA No.193/2023 its Recovery Officer
For Direction Vs
IA No.194/2023 Classic Knits India Pvt
For Exemption Ltd rep by CA M.Suresh
IA No.195/2023 Kumar, RP & 4 Ors.

44. | Comp App (AT) (CH) Future Ventures Pvt. Mr. Pradeep Joy Mr. Hari Kumar G Nair
(Ins) No. 157/2023 Ltd. (Erst. Paptrade
For Stay India Private Limited)

IA No. 522/2023 Vs
Prathap Pillai, RP of
Tenny Jose Ltd.
45. | Comp App (AT) (CH) Union Bank of India Mr. Bhagavath Krishnan | Ms. Lakshana Viravalli

(Ins) No. 19/2024
For Stay
IA No. 66 & 714/2024

Stressed Asset
Management Branch

Vs

Ashish Vyas, RP of
Maan Sarovar Properties
Development Pvt. Ltd.

For Hearing

02.30 PM

S.No. | Case No. Name of the Parties Counsel for Appellants | Counsel for
Respondents
46. | Comp App (AT) (CH) Uma Maheswari Mr. Pawan Jhabakh Mr. T Ravichandran R1

(Ins) No. 136/2023
For Stay

IA No. 459/2023
For Exemption

IA No. 457/2023
To Adv. Hg.

IA No. 1036/2024

Suspended Director and
Shareholder of Sharon
Solutions Limited

Vs

UCO Bank & Anr.

Mr. Ramakrishnan
Sadasivan- R2/RP

INSTRUCTIONS FOR SMOOTH VC HEARINGS

1.

2.
3.

oo

- (a) Item No. (b) Name (c) Appellant / Respondent / Party-in-Person

Upon clicking the join button, the Learned Advocate/Authorized Representative/Party-in-Person shall enter the following particulars:

In case of mentioning, the Learned Advocate/ Authorized Representative/ Party-in-Person shall enter “Mentioning-Name”.
After joining, it must be ensured that the video is always on ‘OFF’ mode and the Mic is always on MUTE mode. Video should be
switched ON only by the Counsel for the parties/litigants to a case, when the concerned Item No. is called for hearing and Mic should

be UNMUTED only by the party speaking. All other participants shall keep their respective Mic MUTED.

Detailed instructions for joining video conferencing are made available at:

https://nclat.nic.in/sites/default/files/2023-11/Instructions%20for%20joining%20Video%20Conferencing.pdf

The appearance slips may be sent at: vcnclatchennai5@gmail.com

Kindly follow the above instructions for joining video conferencing available on the website of the NCLAT.
For any technical support Parties may contact the following officials during the office hours on working days:

VC Support — Mr. Akshay Kumar, Ms. Anusha KR and Ms. Hemavathy Krishnan

(044-28880500), or through email on e-mail ID: venclatchennai5@gmail.com

Copy to:

1. Notice Board

2. Website: www.nclat.nic.in

By the order of Hon’ble Member (Judicial)

Chennai Bench
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